
HIGH COURT OF MADHYA PRADESH, JABALPUR 

ORDER 

	

No.  ?•'-- 	/Confdl./2015 
	

Dated 2nd  September, 2015 
11-2-74/2009 (Part-4) 

Two days "Low Key Regional Conference on Mediation" 
27th -- for Zone - II is scheduled to be held on 26th  - zr September, 2015 at 

the Institute of Judicial Training and Research (IJTR), Luclicnow (UP). 

Nominated Judicial Officers whose names and postings figure 

in the endorsement are directed to attend the aforesaid Regional 

Conference. 
rjal C.R17R 

41°1  -0 

(VED PRAKASH) 
„REGISTRAR GENERAL 

	

Endt. No. 	/Confdl./2015 	 Dated 2nd  SOptember, 2015 
11-2-74/2009 (Part-4) 

Copy forwarded to:- 

1. The Principal Secretary, Government of M.P., Law & Legislative 
Affairs Department, Vindhyachal Bhawan, Bhopal for information. 

2.  
1 	Shri Abdul Jabbar Khan, Principal Registrar, High Court of 

M.P., Bench at lndore, Indore-cum-Co-ordinator, High Court 
Mediation Monitoring Sub-Committee, lndore. 

2. 	Shri Dinesh Kumar Naik, Member Secretary, M.P. State Legal 
Services Authority, C-2, Civil Lines, Jabalpur. 

3. Shri Anand Kumar Tiwari, Deputy Secretary, M.P. State Legal 
Services Authority, C-2, Civil Lines, Jabalpur. 

4. Subhash Solanki, Principal Judge, Family Court, Dindori. 

5. Shri Alok Mishra, Ill Civil Judge Class-I, Vidisha. 

6. Shri Kishore Kumar Gehalot, ll Civil Judge Class-I, Neemuch. 

With a direction to participate in the Two days "Low Key 

Regional Conference on Mediation" for Zone - II, scheduled to 

be held on 26th  -2r -t11 September, 2015 at the Institute of Judicial 

Training and Research (IJTR), Vineet Khand, Gomti Nagar, 

Lucknovv (U.P). 



-2- 

The expenses, T.A./D.A. shall be borne by the M.P. State Legal 

Services Authority, Jabalpur. 

3. District and Sessions Judge Vidisha / Neemuch for information and 

necessary action. You are requested to send confirmation of 

receiving of this communication immediately, by fax. 

4. The Member Secretary, MPSLSA, Jabalpur for information and 

necessary action in reference to letter No. 1693/2015, dated 

18.08.2015. 

5. The Director, MPSJA, Jabalpur, for information and necessary 
action. 

 

(VED PRAKASH) 
„FtEGIST‘AR GENERAL 
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